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BEFORE THE REG STRAR SUNI L THOVAS

Petition(s) for Special Leave to Appeal (Cvil)No(s).34066-34067/2009

H NDUSTAN AERONAUTI CS LI M TED Petitioner(s)
VERSUS
KRI SHNA DULARI & ORS. Respondent ( s)

(Wth appln(s) for c/delay in filing process fee and prayer for
interimrelief ))

Date: 01/08/2011 These Petitions were called on for hearing today.
For Petitioner(s)
M. N khil Nayyar, Adv.
For Respondent (s) M. Anurag Kishore, Adv.
M. Raj esh Kunmar, Adv.
M. @unnam Venkat eswara Rao , Adv

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Await reply fromthe Post Master regarding the
service of notice on the respondents. In the meanwhile the
| earned counsel for the petitioner offers to take dasti.

G anted, take steps.

List the matter on 26.8.2011.

(SUNI L THOMAS)
kkj Regi strar



